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World Baak', report 00 lad lao Eeoaom:r 

·818. SHRI DEVINDER SINGH 
GARCHA : Will the Minilter of FINANCE 
be plell'Sed to state: 

fa) whether Gonlameal's attentioD ba. 
been drawn to the latelt report of Ibe 
World Bank in which a reference ha. beea 
mnde 10 Iho ilow rale of economic growtb 
in Iadia and various other matters; 

(b) if so, the reac!ioD oC Governmeat 
tbereto; 

(c) whelher this Ylew oC the World Bank 
bas in any way affected the loans, granhl 
aids being given to India; aod 

(d) iC so, the delails thereof? 

THE MINISTER OF FINANCE (SHRI 
Y. B. CHAVAN) : la) to Id). The latest 
report of the World Bank 00 Iodia's 
economic situation is the one prepared by 
the Bank Staff in Ami!, 1970, as back~rouDd 
material Cor the meeting of the Aid IndIa 
Consortium held in May, 1970 The report 
took no Ie of the encouraaing progress In 
the Indian rCJoomy over the last few years. 
The Consortium afler considering Ihe facts 
comm~nded the conlinued improvements io 
Iadia's economic situation in 1969-70, 
especially t'le continuation of the momentum 
in Ilricultural production. recovery in 
industdal production and nport performance 
In respect of non·traditlonal items like 
engineering goods. It ",a' agreed at tbls 
meeting that India needed subslantial new 
commitment' of non projecl as well as 
project aid j( the growlh of the economy 
was to be sustained and ac elerated. The 
commitments of fresh aid for 1,70·71 are 
likely to be around R!. 640 crores as alainst 
RI. 610 crored Cor Ibe previous year 
1969·70, 

Sale of Bulldlnp la Calcottl b:r Big 
ladoitrlal Hoolel 

-819. SHRI SHASHI BHUSHAN 
Will tbe Minisler of FINANCE be pleased 
to stale: 

(a) the names and number of bi, 
industrial housrs which are ICIJiDJ their 
buildings in Calculla ; 

(b) whether il is also I fact that tbe 
Life Insurancc Corporation and Banks are 
JlIO pur~b .. in, those build in", If 10, tilt 

detail. reaard'lII tbe Dumber DC bulldinIB 
purchased by them sepsrately and tb. cosl 
at which purcbased ; 

(c) whelber before purcbasing tbe 
bulldlnls by the banks and L.I C. It II 
eosured thaI the price is nOl being paid more 
than the present market yalue thereoC ; and 

(d) in cas. the price paid is more. the 
specific reasons therefor ? 

THE MINISTER OF FINANCE (SKRI 
Y. B. CHAVAN) : (al The inCormation II 
not ayailable. 

(b) to (d). The L. I. C. ba, DOt 
received any such offers and no purchases 
have been made or are being necolialed. As 
regards nationalised Banks inrormalion I, 
being collected and \\ ill be laid on the 
Table of House a8 soon as It Is available. 

Raids In Ahmedabad 10 nneartb Black 
Money 

-820 SHRI MUHAMMAD 
SHERIFF: 

SHRI N. R. LASKAR : 
SHRI NARYANAN : 

Will the Minister of FINANCB be 
pleased to state : 

(01) whelher about Rs. 2 crONS of black 
money was traced by the Customs aod 
Income Tax officials in raids in Ahmedabad 
during the month of Noyember, 1970 ; 

(b) whelher 8uch raids were beld in 
Calcutta, Bombay, Madras and Delbl I. 
well ; 

(c) IC so, the results tbereoC ; and 
(d) whelher Government would ohalk 

out some definite programme for conducting 
such raids monthlylyearly r nd if no I, th. 
rellDns thereCor ? 

THE MINISTER OF STATE IN THB 
MINISTR Y OF FINANCB (SHRI 
VIDYA CHARAN SHUKLA) : (a) Searcbes 
\VCre carri.d out in Ahmedabad of certain 
premises by Ihe Income l.lI and Customs 
and Central Excise aUlhorities In October 
and NO"ember, 1970 as a result oC which 
200 KIIS. oC silver, Indian CUrrency amount· 
in, to RI. 3 40 lakhs and books of account 
and other documents were seized. 

(b) No searches were carried out ID 
CaI9I1U'. Bombay. Madras and Delbi iQ 
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connection with the sean:hes made at 
Ahmedabad. 

(c) Does not arile. 
(d) Searcbes are made under the law 

and have to lie preceded, in each calC, by 
a careful judlement and realOnable bel!.:f 
that lome contraband goods nr currency are 
secreted In a place or that tbe evidence of 
tall evasion or other offence can be secured 
only throulh a search of the premisel. By 
the nature of tbinls, tberefore, there cannot 
be a routine prolramme of p:ricdic11 
searches. 

Research 10lUtOtlOlli Dependent OD 
PoreillD Aid 

·821. SHRI JYOTIRMOY BASU 
Will the Minister of FINANCE be pleased 
to lIate: 

<a) the names of research in<Ututions 
which are mainly dependent on foreil~ 
money for tbeir acllvities and tbe types of 
research carried on by each institution ; 

(b) the amount of forelln money 
received by eacb institution from eacb 
country durinl tbe last tbree years; 

(C) wbether Government are aware tbat 
lome of tbese Inllitutions have been spon-
IOred by tbe U. S. Central Intellilence 
Allency for carryinl on subversive activities 
In India in tbe name of scientific research. 
If 10, the detal's thereof; and 

(d) what stepI, If any, bave been and 
are beinl taken to curb tbe role or (creian 
money In India ? 

THE MINISTER OP FINANCe (SHRI 
y, B. CHAVAN): (a) Since there would 
be a number of institutions conductin. 
research of all kinds includinll industrial 
research. market research. social researcb 
and other t>pes of pure and applied 
research, it would not be feasible to collect 
information of tbe type desired. 

(b) Exchanle control data is not main· 
tained on tbese IinCl. However, for any 
lpecific institution, if the name is alven, an 
effort will be made to furnish the informa· 
tion for remhtancel of Rs. 10,000/. and 
more received by it on eacb occasion. 

(c) and (d). Government bave no 
Information to iodicate tbat any of tbe 
Cilliatin, RCilCJf\:b JIU,ltuliops are Fttin, 

any IfInt from foreilD intelllience laenciel. 
Witb a view to reduce the dependence of 
Researcb Institutions on foreign assistance 
and to keep an effective check on tbe utilisa· 
tion of lucb IIssistance, the Council of Social 
Sciences Research has also been established. 
Government bave under consideration a 
comprebensive lellislation to rellulate the 
receipt of funds from foreiln orlanisations, 
allcncies or individuals. 
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